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80ad BoUen and Air Compressors 

°1'. Maharajkumar Vljaya Anaada: 
Will the Minister of Defence be pleas-
ed to state: 

(a) the progress so far made by 
the Garden Reach Workshop in the 
manufacture Of Road RoUers and 
Portable Air Compressors required 
for building roads in the border areas; 

Cb) whether it would be enough to 
meet the demand; and 

(c) if not, the steps taken to acce-
lerate the manufacture? 

The Mlalster of Defence Production 
In the MiDI8&" of Defenee CShri A. 1\1. 
Thoma_): Ca) The manufacture ot 
components/parts of the Road Rol-
lers was taken In hand from January 
UICJ6 and the assembly of the first 
batch of 4 Road Rollers is expected to 
be eompleted during this month. The 
assembly of 84 Road Rollers is pro-
posed 10 be completed by the end of 
March 1966. 

25 sets of imported components. for 
Ihe ftr.t batch of 25 Air Compressors, 
have been ordered and the manufac-
ture Of indigenous components is ex-
pected to ctlmmence shortlY. '!'he flrll 
batch is expected to be placed on the 
market by January 1866. 

(b) and (c). The requirement of 
Road Rollers and Air Compressors, for 
building rouds in the border aress, is 
at present met by drawing supplies 
from the existing manufacturers of 
Road RoII",,-s and Air Compressors. 
The production in Garden Reach 
Work.hops will augment th~ total 
availability of Road Rollers Rnd Air 
Compressord in the countrY. 

Labour U_ 

olB. Sh,1 SurendrllJlath Dwlvedy: 
Will the Nlnisler of Labour aad Em-
ployment t>., pleased to state: 

(a) 'h~lhe  Government are 
a"'are of the recommendation of the 
Dhebu COI"mittee of the Con....,.. 
Worldn. Cummittee that a referen-

dum by secret ballot ought to be 
taken in the Public SeCtor Industries 
in order to determine the represen-
tative character of Labour Unions. 
before according recognilion; 

(b) if so, the Government's view 
thereon; and 

(c) whether any steps are being 
taken to implement this recommenda-
tion? 

The MIDlster of Lallour IUId EmplOy-
ment CShri D. Saajlvana): (a) Ye •. 

(b) In Government's view Ihe 
existing procedure for determining 
the representative character of t ad~ 

unions, evolved through tripartite 
agreements, is mOl'e suited to our 
needs and "",,umstanees than the 
secret ballot system and need not b." 
disturbed. 

(c) Does not arise. 
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